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/.IItJciatioa bu favoured the proposal: 
aDd 

(e) tbo reaction of Government in this 
rea-rd? 

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT. INTERNAL TRADE 
AND COMPANY AFFAIRS (SHRI P. A. 
AHMIID) : (a) Yes, Sir. 

(b) No. Sir, 

(c) Tbe irading of ordinary Portland 
cement on the basis of strength is under 
con8ideration of the Indian Stondard Institu-
tion. Government would take a dctision 
after receiving the recommendation Irom 
the Indian Standarda Inllitution. 
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STATEMENT 
After issue of orders ,;Ide Railway 

Board's letter No. E (SCT) 68CMIS/IO 
dated 27-8-68, selcctions in respect of Runn-

in, staff eatesories have been beld OIl an 
Zonal Railways except ou the Western 
Railway, Detailed information is .ivon 
below:-

No. of ScI,~(lu1cd Castes/Tribes selt'cttd f(lr promotion 

RallwQ),s. Number Post 

Central One Scheduled Caste Guard Grade 'A' 

Eastern Two Scheduled Castes Driver Grade 'A' 
T" el\'o S~heduled C3St~' Driver Grade '0' 

Nonhorn One Scheduled Caste Couard Grade 'A' 
Seven Scheduled Caste' Driver Grade '0' 

North Eastern One Scheduled Caste Driver Grade 'A' 
Eleven Schedule Castes Driver Grade '0' 

Nonheast-Frontier Two Scheduled Castes and Couard Grade 'A' 
One Scheduled Tribe 

Southern Six Scheduled Castes Driver Grade 'A' 
Five Scheduled Castes Driver Grado '0' 

South Central One Scheduled Tribe Guard Grade 'A' 

South Eastern, Three Scheduled Caste' Driver Orade 'A' 
One Scheduled Tribe Driver Orade 'A' 

On the Western Railway, no selection for I""sts in runninll staff categories have 
been held so far after 27·8-68. 

Schemes for Uplift of Harljul In Deihl 

-349, SHRI KARTIK ORAON : 
SHRI RAM SWARUI' 

VIDYARTHI : 
SURI J. SUNDER LAL : 

Will the Minister of LAW AND SOCIAL 
WELFARE be pleased to state: 

(a) the nature of Ichemes ICnt by the 
Delhi Admlnlstralion for Harijan uplift 
durlD. tho lui two yean ; and 

(b) the number out of those approved 
by Oovernment and tbo realons for reject ion 
uf tbe othen ? 

THE DEPUTY MINISTBR. IN THE 
MINlSTRY OP LAW AND IN THE 
DEPARTMANT OP SOCIAL WELfARE 
(SHRI MUTHYALRAO) : (I) Th" Kbcmes 
proposed by Ibe Delhi AdmiDillralioD for 
the Welfare or Harijaal durinl 1967-68 aDd 

1968·69 cover facilities for educational, 
economic and social development. 

(b) Out of 16 schemes, JO were appro-
ved, Tho otber scheDlel bave not been 
approved either because of relOurce limita-
tions or tbe availlobility of lim liar faCilities 
in tbe acnersl devcloprneat prolrammel, 

RaIl"., Llae rlOlll N ...... 10 Una 

·J~O, SHRI PREM CHAND YFRMA: 
Will the Miallter of RAILWAYS he plllJed 
10lllte : 

(a) wbetber Government arc aware that 
in Himachal Pradesh. In an area covcrinll 
4.001 Sq, miles ""nllolilll of Bilalpur Di.-
trlct, Una Ind Hamirpur DlvilioD', there i. 
nitber a Railway lIt,tioa Dor s mil. Of 
bUwa, IiDe ; 

(b) whether Government are also ..... 
tbal bec:ause or Doa-ellisteaee or bilWl)' 




